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Introduction of Electronic CGlllJlaters ia 
L. I. C. Calcutta 

21. SHRI S. M. BANERJEE: Will the Minis-
ter of FINANCE be pleased to state: 

(a) whether there is a growing discon-
tent among the Life Insurance Corporation 
employees regarding the installation of elect-
ronic computers in Calcutta; 

(b) whether the State Government of 
West Bengal have also opposed the intro-
duction of electronic computers; and 

(c) if so, the reaction of the Central 
Government thereof? 

THE DEPUTY MINISlER IN THE 
MINISTR Y OF FINANCE (SHRf JAG AN-
NATH PAHADlA): (a) Emple>yees belc;lllllng 

to the All India Insurance Employe.' 
Association are opposed to the installation 
of a computer in Calcutta. 

(b) The State Government informed the 
Chairman, L.LC. that it c:ould help in the 
installation of the computer in Calcutta only 
if the L. I. C. was able to convince the All 
India lnsurance Employees' AlIOCiation refer-
red to above, of the need for a computer in 
Calcutta. 

(e) It is for the L.1.C. to consider the 
matter in the fint instance. 

ReiDstatemeat of Retreached Workmeu In 
the Port Canning Project 

22. SHRI S. M. BANERJEE: Will 
tbe Minister of PETROLEUM AND CHE-
MICALS AND MINES AND METALS 
be pleased to state: 

(a) whetber it is a fact that some 
Members of Parliament have urged him to 
order reinstatement of all retrenched conti-
ngent workmen in the ~rt Canning Project 
of the Oil and Natural Gas Commission in 
West Bongal; 

(b) if 10, whether orders have been issued 
and 

(e) if not, the reasons for the delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a> Yes. 

(b) and (c). The Oil and Natural Gas 
Commission propose 10 absorb the contingent 
employees, rendered surplus in the Port 
Canning Project in other projects. Only to 
the e>rtent that this will not be found possible 
there would be DO other alternative than to 
terminate the services of the contingent 
workmen. 
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